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Title: Need to intervene in the matter of privatization of NTPC.
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SHRI SUDIP BANDYOPADHYAY : Madam, I want to raise a very important issue.

MADAM SPEAKER: Please let me know what it is. Then, I will give you a chance. You please sit down now.
...(Interruptions)

MADAM SPEAKER: I am not aware what your matter is. I have not received any notice.
...(Interruptions)

MADAM SPEAKER: I am not aware what it is. Let the Zero Hour go on. I will give you a chance. Please sit down.
...(Interruptions)

MADAM SPEAKER: Let me also call other hon. Members. Mr. Bandyopadhyay, please sit down. sle=I ygz 3i 3ii? dretotlr g2 oft
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...(Interruptions)
MADAM SPEAKER: Shri Harsh Vardhan.
SHRI SUDIP BANDYOPADHYAY : Madam, please give me a chance first...(Interruptions)

MADAM SPEAKER: I will give you a chance.



